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GENERAL INSURANCE

DHFL GENERAL INSURANCE LIMITED

CONTRACTORS ALL RISK POLICY

‘ADD ON’ COVER’

Clearance and Removal of Debris (UIN: IRDAN152A0033V01201718)

Attached to and forming part of the Policy No.

This Policy extends to cover costs and expenses necessarily incurred by the Company with the consent
of the Insurers in demolishing or removing debris of portions of the property Insured by Section |
destroyed or damaged by any peril hereby Insured against up to an amount not exceeding -------- % of
the claim amount Rs. ----------- lacs per any one occurrence and Rs. ---------- in the aggregate.
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